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in the Gulf of Cambay offshore well No. 1. 
further testing is in progress.

During 1970-7j, Geological and Geophysi
cal surveys in the various sedimentary basins 
were continued.

On some of the structures., on which explo
ration drilling operations had been stared in 
the previous years, the operations were conti
nued.

Furthermore, exploration drilling opera
tions were started on 20 new structures. Indi
cations of the presence of oil in one of the 
structures and gas in another structure were 
obtained. On 8 of the structures, the wells are 
still under testing and on 5 of the structures, 
the wells are still under drilling. The wells 
drilled on the remaining 5 structures did not 
indicate the presence of oil or gas.

(b) The oil reserves in any particular field 
are necessarily limited. Consequently, as oil 
is produced from the field, the reserves must 
necessarily go on decreasing and in the course 
of years, oil production from the field must, 
therefore, necessarily come to an end. This is 
a normal phenomenon.

Vigorous efforts are being made to discover 
new oil fields. Geological and Geophysical sur
veys of the various prospective areas which 
have not been covered so far will be carried 
out. Also, geophysical surveys of some of the 
areas already covered will be carried out, 
using, to the extent possible, improved field 
techniques, instruments and data processing 
with methods the object of locating favourable 
structural conditions.

The Commission propose to explore for oil 
in new areas like Tripura on land and 'Bombay 
High’ in the Arabian Sea, where large accumu
lations of petroleum are prognosticated, 
drilling of deep wells to locate deep seabed oil 
deposits are also proposed. Seismic surveys in 
the various offshore areas are also to be 
undertaken.

Increase in  price of Agbajari Crude 
O il Im ported from  Iran

*19- SHRr CHINTAMANIPANIGRAHI:

Will the PETROLEUM AUR RASAYAN 
MANTRI be pleased to state :

(a) whether Cochin Refinery is now paying 
$  1*60 (Rs. 12) for a barrel of the Aghajari 
Crude imported from Iran to its suppliers as 
against the earlier price of $  1.26 (Rs. 9.45) 
agreed to in its two years’ contract; and

(b) if so, the reasons therefor ?

PETROLEUM AUR RASAYAN MAN
TRI (SHRI P. C. SETHI) : (a) Yes, Sir.

(b) The terms of the agreement between 
M/s. Total International Limited and Cochin 
Refineries Limited for the supply of crude, 
stipulate that increase in price to the 
extent of the increase on account of new 
charges, duties, levies or taxes imposed 
by the Iranian authorities, will be on 
account of the buyer viz. Cochin Refi
nery. the buyer is required to convey accept
ance of the increased price within two mon
ths of notice from the seller, failing which 
the seller may terminate the agreement by 
giving a months notice. Cochin Refinery's 
acceptance of the increased pricc is, how
ever, provisional and subject to further nego
tiations. In turn Total International Ltd. have 
accepted an equal increase in the price of 
Rostam crude bought by them from the Hy
drocarbons India Private Limied.

Press Report re: U. S. Warships 
in Indian Ocean

*20. DR. RANEN SEN :
SHRI C. CH1TOBABU:
SHRI T. S. LAKSHMANAN : •

Will the VIDESH MANTRI be pleased 
to sta te :

(a) whether Government’s attention has 
been drawn to report in the Statesman of 
Calcutta dated the 23 rd’April, 1971 under 
the heading "U. S. Warships sent to Indian 
Ocean”;

(b) if so, the reaction of Government 
thereto;

(c) whether these U. S. warships have
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been sent at the request of Pakistan and 
other C. K. N. T. O. and S. E. A. T. O. 
powers; and

(d) if not, the reasons given by the U. S. A. 
for sending such a large number of warships ?

VlDESH MANTRI (SHRI SWARAN 
SINGH) : (a) Yes, Sir. Government has 
seen the report.

(b) Government’s view that the Indian 
Qccan area should remain a /one of peacc 
and free from great power domination and 
great power rivalries is well known.

(c) and (d). Government has no informa
tion on this.

Development of Urbanised Villages 
of Delhi

*21. SHRI DALIP SINGH : Will the 
NJRMAN AUR AWAS MANTRI be plea
sed to state:

(a) the steps Government propose to take
for the development of urbanised villages of 
the Union Territory of Delhi;

(b) whether the work has been taken in 
hand;

(c) the last target date for completion of 
the development work in these urbanised 
villages;

(d) whether there is any proposal under 
consideration of Government to provide 
plots to all inhabitants of these villages where 
the land has already been acquired and where 
there is no space for extension of ‘Lai Dora* 
to meet the lequirement of the day by day 
increasing population; and

(e) if not, the reasons therefor ?

NIRMAN AUR AWAS TATHA SWAS- 
THYA AUR PARI VAR NIYOJAN MAN
TRI (SIIRI UMA SHANKAR D1KSHIT) :
(a) The 111 villages covered by the urbani- 
aable limits under the Master plan for Delhi 
are proposed to be redeveloped gradually. In 
the meantime* basic amenities are being

provided to the extent possible within the 
available funds.

(b) The work of providing basic ameni
ties, such as drinking water supply, public 
latrine blocks etc., is in progress.

(c) No target date has been prescribed.

(d) and (c). The needs of the villagers for 
additional land are proposed to be taken into 
account in the redevelopment plans being 
drawn for these urban villages.
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